
V. VENKATA PRASAD HYDERABAD,
REGISTRAR (VIGILANCE) Ot:

ROC.NO.8233/201.6-B.SPL.
Sir / Madam,

SUB: RAILWAY CLAIMS TRIBUNAL - Filling up of the post of Registrar in
Railway Claims Tribunal (RCT), Delhi Bench — Willingness from the eligible
officers - Called for — Regarding.

REF: Letter No.2016/E(O)II/1/15, dated 30.09.2015 from the Under
Secretary — II/E(O) 11/Railway Board, Government of India, Ministry of
Railways (Railway Board), New Delhi.

-cOo
I am to state that in the letter received from Under Secretary, Government of

India, Ministry of Railways (Railway Board), New Delhi, It is fqmed that applications
are invited In the prescribed format in triplicate from thi3’d11i Officers to fill up the
post of Registrar in Railway Claims Tribunal (RTC), Delhi Bench. The letter received In the
above regard, along with Its enclosures were placed In the High Court’s Web site I.e.,
htto: IIhc.taD.nic.ln.

As directed, I am to request you to circulate the same among all the Judicial
Officers, working In your• District / Unit and that the Officers, who are eligible may
download the copy of above said letter along with Its enclosures from the High Court’s
Web Site and submit their willingness applications (In original), directly to the High Court,
on or before 15.11.2016 by Speed post or any other source.

Yours faithfully

•
REGISTRAR (VIthLANCE)

To
1. The Chief Judge, City Civil Court, Hyderabad.
2. The Metropolitan Sessions Judge, Hyderabad.
3. The Chief Judge, City Small Causes Court, Hyderabad.
4. THE PRL. DISTR!CT AND SESSIONS JUDGES:

Adliabad, Anantapur, Chittoor, Cuddapah, East Godavari at Rajahmundry, Guntur,
Karimnagar, Khammam, Krishna at Machilipatnam, Kurnooi, Mahabubnagar, Medak at
Sangareddy, Naigonda, Neilore, Nlzamabad, Prakasam at Ongoie, Rangareddy District at
L. B.Nagar, Srlkakulam, Visakhapatnam, Vlzianagaram, Warangal and West
Godavari at Eluru.

5. The Registrar (LT.-cum-Central Project Co-ordinator), High Court of Judicature at
Hyderabad. (with a request to upload the letter of the Under Secretary, Government of
India, Ministry of Railways (Railway Board), New Delhi, along with its enclosures In the
High Court’s Official website.)
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GOVERNMENT OF INDIA
- MINISTRY OF RAILWAYS

(RAILWAY BOARD)

No.2016fE(O)II/1/5 New Delhi, dt.o.o.20l6

To,

(I) The Registrar General,
Supreme Court of India, Delhi.
High Court of Allahabad, Allahabad-21 1001

Hig1{ Court of Andhra Pradesh, Hyderabad-50026d
High Court of Chhattisgarh, Bilaspur
High Court of Delhi, New Delhi- 110001
High Court of Calcutta, Kolkata-700001
High Court of Bombay, Mumbai
High Court of Gauhati, Guwahati-78 1001
High Court of Gujrat, Ahmedabad-380060
High Court of Jammu & Kashmir, Jammu-l 80001
High Court of Himachal Pradesh, Shimla- 171001
High Court of Jharkhand, Ranchi
High Court of Kamataka, Bangalore-56000 1
High Court of Kerala, Cochin-682031
High Court of Madhya Pradesh, Jabalpur-482002

/ High Court of Madras, Chennai-600 104
High Court of Orissa, Cuttack-753 002
High Court of Patna, Patna-800001
High Court of Panjab & Haryana, Chandigarh-160001
High Court of Rajasthan, Jocthpur-34200l
High Court of Sikkim, Gangtok-737101

1 High Court of Uttaranchal, Nainital.
High Court of Tripura, Agartala-799006
High Court of Manipur, Imphal-795002
High Court of Meghalaya, Shillong-793001

(II) The Chief Secretaries,
All State Govt.f(Jnion Territories

‘r(III) The General Managers, —

All Zonal Railways/PUs/RDSO/NAIRICORE/COFMOW’:. -

Sub: Filling up of the post of Registrar in Railway Claims Tribunal,
Delhi Bench in the PB -3 (Rs.37,400-67,000/-) -I- OP Rs.l0,000/-
(6th CPC scales) on regular basis.

Sir,
Applications are invited for filling up of the post of Registrar, Railway Claims

Tribunal, Delhi Bench in the PB -4. (Rs.37,400-67,000/-) + GP Rs. 10,000/- (6th CPC
scales) on regular basis by transfer/transfer on deputation basis from -

N

b.



Eligibility;

(a) Officers of the Central (including Railways)/State Governments, HighCourts:
(i) holding analogous posts on a regular basis; or
(ii) With 3 years’ regular service in the post in PB -4 (Rs.37,400-67,000/-) + GPRs.8,700/- (6th CPC scales) or equivalent; and

(b) Possessing the following educational qualifications and experience;

(i) Degree in law from a recognized University or equivalent; and(ii) 10 years experience in Court procedures, Commercial/Railway Claims mattersincluding administrative experience at Group ‘A’ level.

Note: Period of deputation including period of deputation in another ex-cadre postheld immediately preceding this appointment in the same or some otherOrganization/Department of the Central Government shall ordinarily not exceedthree years. The maximum age limit for appointment by transfer on deputationshall not exceed 56 years as on the closing date of receipt of applications.

2. The names of such of the officers who are eligible in terms of rules mentionedabove and is desirous of being considered for the post of Registrar/RCT may please beforwarded, in the prescribed format at Annexure-A, so as to reach within 60 days fromthe date of issue of this letter to Shri Shiv Nath Tha, Under Secretary-IIIE(O)II RailwayBoard, Room No.211 A, Rail Bhawan, Ministiy of Railways, New Delhi. Whileforwarding the applications, it may be ensured by the administrative MinistrisfDepttsconcerned that the particulars of the candidates are verified and that they fulfilleligibility conditions and that up-to-date CR dossiers (for last five years, in original orattested photocopies) of the candidates are forwarded alongwith. it may also be ensuredthat DARfVigilance Clearance and Integrity Certificate in respect of the applicants arealso sent alongwith their applications

3. The Curriculum Vitae (CVs) dully supported by documents will be assessed bythe Selection Committee selecting candidates for appointment on deputation basis.

(S.N.Jha)
Under Secretary-IIIE(O)IIIRailway Board.

No.2016/E(O)1I/l/ New Delhi, dt. 3oO. .2016

Copy to:
1. All Ministries[Deptts of Government of India.
2. ChairmarilRCT, 13/15, Mall Road, Delhi-i 10054.
3. Registrar, Central Administrative Tribunal, PB, Faridkot House, New

Delhi- 110001.

(S.N.Jha)
Under Secretary-II/E(O)IIIRailway Board
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flIO-DTA/ CURRICULUM VITAE PROFORMA

ANNEXURE4

1.Name and Address
(In Block Letters)
2DateofBktti(InChrlsfianera)
3 I) Date of entyyinto service

U) Da Mjrement under
CentraLISGoVernment Rules
4.Educationat.QUalifkatjons.
5. Whether EdicatlOnal and
other qualifications required for

the post are satlfled. lf any
qualificatiOn has been treated
as equivalent to the one

presálbed in the Rules, state
the authorfty for the same)
QuaIlf1cadon, Experience required as Qualifications! experience possessed by the officermentioned In the, advertisement! vacancy
circUlar
Essential

Essential ,A) allflcatIon A1uajiflcatIonB) erIence B) EcperieflceDesirable DeslrabWA) Qualification A) QualificationB) Experience.. .,B[Experlénce..51 Note. This coLumn needs to be amplified to Indicate Essential and Desirable Quaflficatlons asmentioned in the RRs by the Administrative Mlnlstry/Departnient/OffIce at the time of Issue of Circularand issue of Advertisement in the Employment News.5.2 in the case of Degree and Post Graduate Qualifications Elective! main subjects and subsidiarysubjects may be Indicated bi the candidate.
6 Please state clearly whether In the light of entries

:made by you above, you meet the requisiteEssential Qualifications and work experience of thepost.

6.1 Note: Borrowing Depertments are to provide their specific commentsl views confirming therelevant Essential Quaflflcátlonl Work experience possessed by the Candidate (as indicated In the hodata) with reference to the post applied.

/1
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7 DetaIls of Employment, in chronological order1Enclose a separate sheet duly authenticated by your

signature, If the space below Is insufficient.

Office!InstitutIon Post held on From To ePay Band and Grade Nature of

regular basis Pay/Pay Scale of the Duties (In

post held on regular detail)

.

basis. highllghtlng

experience

. .
. required fOr

.

.

the post

.

•,. applied.for

‘Important Pay-band and Grade Pay granted un4er ACP/MACP are personal to. the officer and

therefore, shoUld not be mentioned. Only Pay Band and Grade Pay/ Pay scale of the. post held on

regular basis to be mentioned. Details of ACPIMACP with present Pay hand and Grade Pay where such

benefits have been drawn by the Candidate, may belndlca;ed as below;

Office/institution , PayBand, and Grade Pay From To

drawn under ACP / MACP Scheme

8.Nature of pr sent empi ymént I.e. Ad-

hoc or Temporary or Quasi-Permanent

or Permanent

9,in case the present employment Is

held on deputation/contract basis,

please state-

a) The date of Initial b) Period of appointment c) Name of the parent d) Name of the

appointment on deputation/contract office/organIzation to post and Pay of

which the applicant the post held In

belongs. substantive

capacity in the

parent

,

. •organisation

9.1 Note: In case of Officers already on deputation, the applications of such officers -

should be forwarded by the parent cadre/ Department along with Cadre Clearance,

Vigilance Clearance and integrity certificate.

9.2 Note: Information under Column 9(c) & (d) above must be given in all cases

where a person is holding a post on deputation outside the cadre/ organization but

still maintaining a lien in his parent cadre/ organisatlon

4

r
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11.Addttlonal details about pràsentemployment

Please state whether working under(indicate the name of your employeragainst the relevant column)

a) Central Government
b) State Government
c) Autonomous Organization
d) Government Undertaking
e) UfliverSitles

V

1) Others

[O1f any post held on Deputation In the
the applicant, date of returnfro the last deputation and otherdetails.

12. V Please
V

state whether you are
V

Vworking In the V same
V
Department afld

V

V V

V
are In the feeder grade or feeder to V

V V
V

V
V

V’
V

Vfeeder grade.
V

V VV V
13 Are you in Revised Scale of Pay? Ifyes, give the date from which therevision took place and also indicate the

Vpre-revised scale
‘•

V

14.Totalemoirnentspermonthnowdrawn V

V
V•

Basis Pay In the PB Grade Pay V

V

V rotal Emoluments

15 In case the applicant belongs to an Organisatson which l not following the Central Government
Pay-scales, the latest sIary slip issued by the Organlsatlofl showing the following details may be
enclosed.

V

V
V VBasic Pay with Scale of Dearnss Pay/interim Total Emoluments V V

V

V
V

V

Pay and rate of
V relief/Other AllowancesIncrement V

etc., (with break-up
details)

V

V

iGA Additional Information, if any, relevant to thepost you applied for In support of your suitability for Vthepost. VV

V (This among other things may provide Information with
.regard to (I) additional academic qualifications (ii)



—c
.professlonal training and (ill) work experience overand

V
V

V

above V prescribed In the - Vacancy
V

Clrculai/Advertlsement)
V

(Note: Enclose a separate sheet, If the space Is

insufficient)
V

V

16.B Achievements: V

The candidates are requested to Indicate information

with regard to;
(I) Research publications and reports and special

projects
V

V

(II) Awards/Scholarships/Official Appreciation
V

(iii) Affiliation V with the
V

professional

bodies/Instjtutions/socjetles and;

(Iv) Patents registered In own name or achieved for the

organization V

(v) Any research/ innovative measure. Involving official

recognition vi) any other Information.

(Note: Enclose a separate sheet If the space Is

V

Insufficient) V

V

17. V Please state whether you are applying for
V

deputation (ISTC)fAbsorption/Re-empioyment BaslsJ
V

(Officers under Central/State Governments are V only

eligible for wAbsorptIon. Candidates of non-
V V

Government Organizations are eligible only for Short
V

V

V

Term Contract)
V

V

ft (The option of ‘STC’ / ‘Absorption’’Re-employment’

are available only If the vacancy circular specially

mentioned recruitment by “SIC” or “Absorption” or

“Re-employment”).

18. Whether belongs to SC/ST

I have carefUlly gone tough the vacancy cirçuiar/advertlsement and I am well aware that the

information furnished In the Curriculum Vitae duly supported by the documents I respect of Essential

V

Qualification/ Work Experience submitted by me will also be assessed by the Selection Committee at the

time of selection for the post. The information/ details provided by me are correct and true to the best

of my knowledge and no material fact having a bearing on my selection has been suppressed! withheld.

(Signature of the candidate)

V Address_________________

Date



CertIflcaton by the Employer/ Cadre Controlling AuthorityThe lnformatlon/ deta Its provided in the above application by the applicant are true and
correct as per the facts available on records. He/she possesses educational qualifications and
experience mentioned in the vacancy Circular. if selected, he/she will be relieved Immediately.2.. Alsocertlfled that;

I) There IS no vigilance or disciplinary case pend(ngJ contemplated against Shrl/Smt._____H) HIs/ Her integrity Is certified.
ill) HIs/ Her CR Dossier in original is enclosed/photocopies of the ACR5 for the last 5 years duty
attested by an officer of the rank of Under Secretary of the Govt. of India or above are enclosed,.lv) No major/ minor penalty has been Imposed on html her during the last 10 years Qt A list of
major/ minor penalties Imposed on hlm/ her during the last 10 years is enclosed. (as the case may be)

Countes1gned
(Employer! Cadre Controlling Authority with Seal)

L..




